FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF J MODI VENTURE PRIVATE LIMITED

- | Name of corporate debtor J MODI VENTURE PRIVATE LIMITED

.| Date of incorporation of corporate debtor | 22" November 2011

.| Authority under which corporate debtor is | Registrar of Companies, Mumbai |
incorporated [ registered

4.| Corporate Identity No. of corporate debtor| CIN: U74900MH2011PTC224264

.| Address of the registered office and Registered office:

principal office (if any) of corporate debtor | 201 C Wing, Bldg No 2, Amazon Park, New
Link Road, Opp Eskay Resort, Mandapeshwar
Mumbai, Borivali West, Maharashtra, India,
400103

-| Date of closure of Insolvency Resolution Process| 08" September, 2026

.|Liquidation commencement date of 08" September, 2026
corporate debtor (Order Received on 17" September, 2026)

.|Name and registration number of the RSDS Advisory & Restructuring LLP,
insolvency professional acting as IBBI/IPE-0176/IPA-2/2025-26/50098
liguidator AFA Valid till December 31, 2026

.| Address and e-mail of the liguidator, Eden [-807, SG Highway, Godrej Garden City,
as registered with the Board Jagatpura, Ahmedabad, Gujarat-382470
Email: ravindra1960_goyal@yahoo.co.in

Address and e-mail to be used for New Mhada EWS Towers, Block 3C, Flat No. 303,

correspondence with the liquidator Bangurnagar, Goregaon (W), Goregaon West,
Mumbai, Mumbai Suburban, Maharashtra - 400104

Email: cirp.Jmodi@gmail.com

| Last date for submission of claims 01% October. 2026
(14" day from the date of receiving admission order)

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench ordered the
commencement of a Liquidation against J MODI VENTURE PRIVATE LIMITED on 08"
September, 2026 (Order received by liquidator on September 17", 2026).

The stakeholders of J MODI VENTURE PRIVATE LIMITED are hereby called upon to submit
their claims with proof, on or before 01* October, 2026 (14" day from the date of receiving
admission order) fo the liquidator at the correspondence address mentioned against item No. 10.
The Financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit claims with proofin person, by post or electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

) _ Authorized Signatory: Sabbani Maruthi
Fsace: Mumoa) RSDS Advisory & Restructuring LLP
Date: 18.09.2026 IBBIIPE-0176/IPA-2/2025-26/50098
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k FOR THE ATTENTION OF THE CREDITORS OF J MODI VENTURE PRIVATE LIMITED
1. | Name of corporate debtor J MODI VENTURE PRIVATE LIMITED
.| Date of incorporation of corporate debtor | 22" November 2011

.| Authority under which corporate debtor is | Registrar of Companies, Mumbai |
incorporated / registered

.| Corporate Identity No. of corporate debtor| CIN: U74900MH2011PTC224264

5.| Address of the registered office and Registered office:

principal office (if any) of corporate debtor | 201 C Wing, Bldg No 2, Amazon Park, New
Link Road, Opp Eskay Resort, Mandapeshwar
Mumbai, Borivali West, Maharashtra, India,
400103

-| Date of closure of Insolvency Resolution Process | 08" September, 2026

-|Liquidation commencement date of 08" September, 2026
corporate debtor (Order Received on 17" September, 2026)

.| Name and registration number of the RSDS Advisory & Restructuring LLP,
insolvency professional acting as IBBI/IPE-0176/IPA-2/2025-26/50098
liquidator AFA Valid till December 31, 2026

.| Address and e-mail of the liquidator, Eden 1-807, SG Highway, Godrej Garden City,
as registered with the Board Jagatpura, Ahmedabad, Gujarat-382470
Email: ravindra1960_goyal@yahoo.co.in

Address and e-mail to be used for New Mhada EWS Towers, Block 3C, Flat No. 303,

correspondence with the liquidator Bangurnagar, Goregaon (W), Goregaon West,
Mumbai, Mumbai Suburban, Maharashtra - 400104
Email: cirp.jmodi@gmail.com

| Last date for submission of claims 01 October, 2026

(14" day from the date of receiving admission order)

| Notice is hereby given that the National Company Law Tribunal, Mumbai Bench ordered the
commencement of a Liquidation against J MODI VENTURE PRIVATE LIMITED on 08"
September, 2026 (Order received by liquidator on September 17, 2026).

The stakeholders of J MODI VENTURE PRIVATE LIMITED are hereby called upon to submit
their claims with proof, on or before 01% October, 2026 (14" day from the date of receiving
admission order) to the liquidator at the correspondence address mentioned againstitem No. 10.

The Financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit claims with proof in person, by post or electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Sd/-

) Authorized Signatory: Sabbani Maruthi

Place: Mumbai RSDS Advisory & Restructuring LLP
Date: 18.09.2026 IBBI/IPE-0176/IPA-2/2025-26/50098
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